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to certain reasons. Avaiabiity of controled 
raw malarial is dependant upon supply and 
Government pofioies regarding their distri­
bution.

Scarcity of Drinking Water in Trans- 
Yamuna Villages

4899. SHRI B.L SHARMA PREM: Will 
the PRIME MINISTER be pleased to state:

(a) whether the people of trans-Yamuna 
Villages are facing nreat difficulty due to 
scarcity of drinking water,

(b) if so, the reasons therefor, and

(c) the action being taken by Govern­
ment to meet this scarcity?

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAIH. PATEL): (a) and (b). 
There are 17 villages in Trans-Yamuna area. 
Piped water supply could not be provided to 
two villages, viz., Sabapur Chauhan and 
Sabapur Gujran which are located in the bed 
of river Yamuna and are categorised as 
deserted villages. Piped water supply has 
been provided in aH other villages.

Some complaints of shortage of drink­
ing water are received in summer months 
from some vifiages situated at tail end of 
distribution and pockets of villages at higher 
elevation. There is presently shortage of 
water supply oniy in three villages viz., Kondli, 
Gharoli and Dalupura.

(c) Dettti Development Authority is 
constructing a booster station for the adjoin­
ing areas of these three vHages. With the 
commissioning of this booster station, it is 
expected that the pipeline w il be extended to 
supplement water to these three villages. A 
scheme for construction of Water Treatment 
Plant and laying of conveyance mains is 
being prepared in order to augment the

water supply in trans-Yamuna m m  includ­
ing the rural vMagas.

Provision of rsw mslsrisf to industrial
shed* aNotted in Patpar Ganj and 

Mtrtfi

4900. SHRI B.L. SHARMA PREM: W1 
the PRIME MINISTER be pleased to state:

(a) whether many persons, whom in­
dustrial sheds were allotted in Patpar Ganj 
Industrial Area and Narela Industrial Area 
have not got occupation of these sheds;

(b) whether raw materials are not being 
provided by the Government to those per­
sons who have got the occupation;

(c) if so, the reasons therefor; and

(d) the steps proposed by the Govern­
ment to remove these difficulties and the 
time by which these difficulties are likely to 
be removed?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P J. 
KURIEN): (a) According to Delhi Administra­
tion, no industrial sheds have been con­
structed in Patparganj Industrial Area and 
Narela Industrial area so far. industrial Plots 
have been developed in these areas and 
possession to such allottees as have com­
plied with all the conditions of allotment 
including payment of full premium, has been 
handed over.

(b) to (d). No controlled raw material is 
being provided as none of the allottees has 
constructed factory building and started 
functioning.

[English)

Foodgrains In Buffer Stocks

4901. PROF. UMMAREDDY VE- 
NKATESHWARLU: Will the Minister of 
FOOD be pleased to state:


